HIGH COURT OF DELHI AT NEW DELHI

No.:412/DHC/Genl./I-G-6/ Motorcycle Dated : 18.11.2021

TENDER NOTICE

Sealed Quotations are invited for purchase of one number of Royal Enfield
Bullet 350cc motorcycle clearly stating complete information regarding additional
free service(s) after sale, cost of spare parts and labour charges etc. for the use of this

COLiI’t;

Interested Dealers/parties may submit their quotations in sealed cover

superscribing thereon “QUOTATION FOR PURCHASE OF TWO WHEELER

MOTORCYCLE?” addressed to The Registrar General, Delhi High Court, Sher Shah

Road, New Delhi so as to reach the undersigned in Room No. 4, Ground Floor,
General Administration-I Branch, Administrative Block, Delhi High Court, Sher
Shah Road, New Delhi-110503 on or before 10.12.2021 till 04.30 P.M. Quotation(s)

received after 10.12.2021 shall not be ente‘rtain.ed in any circumstances.

This Court reserves its right to accept or reject any or all quotations without
assigning any reason, whatsoever.

. Sd/-
(Javed Khan)
Deputy Registrar (Genl.-I)
For Registrar General



